
Oral Answers NOVEMBER 23, 1962 Ora! Answers 

price of Rs, 7 crores, No further in-
creases are expected, 

Shri K. C. Pant: Is it not a fact 
that the original lump sum contract 
had to be raised because the original 
plan had to be altered when it was 
fo'und that the building site origi-
nally selected was not suitable? Is so, 
were the original plans drawn up 
without carrying out the necessary 
load-bearing and other tesl,s on the 
soil of the selected site and has allY 
action been taken against those res-
ponsible? 

The MiDister of Steel and Heavy 
Industries (Shri C. Subramanlam): 
Yes, Sir; there was a change of site 
because the original site chosen was 
found to be not suitable later on 
Because ot this change of site we had 
to pav an extra charge of Rs, 2,42 
l8khs: This was a bona fide mistake 
committt'd :md I do !10t thjnk any 
possibilHy Of (1t·tion L; there. 

Shri K. C. Pant: May I know whe-
ther any extra outlay had also to bE' 
incurred because extra equipmt'nt 
not provided for in the original con-
tract had to be procured to achieve 
the guaranteed production in the 
urea plant but that we have not been 
able to claim any penalty for this 
lacuna trom the Italian firm becalL'le 
of the terms of the contract? 

Shri C. Subramanlam: Yes, Sir; 
what the hon. Member has stated is 
fairly correct. But now we cannot 
change the terms of the contract. 
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Exports 

+ 
( 8hrimati 8avitri Nigam: 

I Shri P. C. Borooah: Shrl Eswara Reddy: 
I Shri Bhagwat Jha Azlld: 

*346. j Shl'i Rameshwar Tantla: 
~ Dr. I,. M. Slnghvi: 

I Shri Dajl: 8hrt IndraJIt Gnpta: 
Shri Kolla Venka1ah: 
L Shri A. N. Vtdyalankar: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether the latest trade statis-
tics reveal that the export target for 
1962 is not likely to be achieved; 

(b) if so, what is the probable 
shortfall; and 

(c) what special mC'asures are be-
ing taken to minimi_se this shortfall? 

The Minister of International Trade 
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) 
te> (e), II. statement is laid on the 
Tab1'! of the Hous". [Sce Appendix 
I, annexure No. 821-

Shrim.'lti Savitri Nigam: In page 2, 
i~ has been' mentioned that a Quality 
Control al1d Pre-shipment Inspection 
Council has been set up to draw up 
operational schemes of a co·ordlnat-
"d and integrated nature, May I 
know when this council is going to 
start its work and whether inspec-
tlonbas been started or not? 

Shrl Manabhai Shah: Already the 
council has started its work. Eleven 
commodities have been brought un-
der quality control. Spices and car-
damom are going to be brought in 
very soon. 

Shrimatl Savitri Nigam: It has also 
been mentioned in page 2: steps for 
setting up an Institute of International 
tra1e for Market research and to 
train personnel for .manning Inter-
national trade organisations. May I 
know when this project is going to 
be completed and when this place 
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ment will l>c made in internatioual 
tl'ade organisations'! 

Shri Manubhal Shah: That would 
take some time. Because, the draft 
project is ready, but we have to dis-
cuss it with several international 
financing agencies and also the en-
tire scope 01: the trade promotion 
with the consultation of several ex-
perts, It may take a few months 
more, 

8hri Indrajlt Gupta: In view of 
the very large volume of complaints 
received from overseas consumers of 
Indian jute goo,ds regarding quality, 
weight ot consignments and so ou, 
may I know what steps the Govern-
ment arc taking to see that such 
complaints may be avoided in future" 

Shrl Manubhal Shah: That is pre-
ci,.<'ly what I said. Quality Control 
alld Impection Council has been sct 
uP. We are appointing a Director of 
quality control. I am bringing the 
Cotton Textile, Committee Bill in 
the House. Several measures have 
b<'>cn taken to see th3t the foreign 
buyers are as..mred that we maintain 
l1~1it . 1 may only caution the 
House from making a deduction that 
there have been very large-scale 
complaints .. Nothing of the sort has 
happem·d. Some compluints do 
come. We attend to them promptly 
and we are setting up the quality 
control mechanism. 

8hrl Hsri ViShnu Kamath: Th>, 
wtatement laid On the Table opens as 
follolVs: 

"Export target is flaced for the 
the financial year and not for the 
calender year. Actual exports tor 
six months have been Rs. 32:1.8'1 
crores. 

Mr. Speaker: Why should the hon. 
Member have the necessity of read-
ing all that? 

Shl'! Harl Vishnu Kamath: I am 
coming to a snag in this opening 
lentence. I am only reading one 
Rntence. 

"Considering that exports are 
normally higher during the second 
haif year .. ,. than in the pre-
ceding first haif. 

Can the Hous,' have an idea in sup-
port of this sl"(l'm('nl by the Minis-
ter as to what the export were in 
the year previous to this in the first 
half and in the second half in the 
last year, if not in the last .3 years! 

Shri Manllbhai Shah: In June it 
v.'as Rs. 48 50 crores last year; this 
veal'. Rs. 50 crores and 3 lakhs. I'll 
JUlv it was 49,52 crorcs last year; tlUs 
ye;r, 57.12 crores. In August, it was 
Rs. 59.91 crores last year and this 
year 62.77 crores. There has been a 
slightly upward rise. Coming to the 
expectation of our target, it is much 
below the target. The target of ex-
pectation was Rs. 40 crores in a year. 
We' may hardly reach Rs. 20 crores 
if 1 he present pro re~~ is maintained. 
We cannot say, 

Dr. L M. Singhvi: In what com-
mOdities' were there shortfall" and in 
what commodities do We hopp to 
have an increase in the current and 
subsequent years? 

Shri Manubhai Shah: In the short-
falls the maximum is in steel and 
steel scrap Rs. 5.94 crores. Second, 
coffee. Third, cotton textiles 2.74 
crores Fourth is leather; fifth manga .. 
nese ~re. These are the major com-
modities. The rise Is in te~  In 
tobacco, in jute, in vegetable OIls, In 
oil-cakes, in sugar, in art silk fabrics 
In coil' yarn manufactures, In hand-

looms, in iron ore. 

ShrimaU Savltrl Nigam: I under-
stand that facilities of draw-back of 
Import duty haVe been extended to 
several more comodities. May I kno;-
what are t o.~e commodities? 

Shri Mallubhai Shah: Practically, 

now the general law as approved by 
the Finance Ministry makes the dr~
back automatic. Anybody can claim 
today refund of excise duty or im-
port' duty suo mota. We have been 
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practically working on practically all 
items. 

8hrl P. G. Sen: Ii it a fact that 
the prices of raw jute are falling mis-
erably below the minimum price and 
is it in the contemplation of the Gov-
ernment to export more jute so that 
the downfall may be checked? 

Shri Manubhai Shah: This would 
not arise' directly out of the question. 

Shri Daji: The han. Minister has 
sta ted  tha t exports have not kept 
paCe with the target. I would like to 
know whether the Government has 
made some assessment of the reasons 
thereof and the steps taken to re-
medy the situation. 

Shri Manubhai Shah: We are con-
IItantly watching it. The Board of 
Trade is meeting on the 1st and a 
half-yearly review will be taken. 
The main causes are, many corn-, 
modities in which we expect exports 
are now required more for internal 
oonsumption, and in some cases in-
ternational prices have fallen rather 
precipitately due to buyers' market 
having established there. Our inter-
nal prices are also going up. These 
are broadly the reasons and there are 
many others also. 

Shrl Narendra Singh Mahida: May 
I know the names of lhe countries 
which. receive our exports in the 
largest quantity? 

Shri Manubhal Shah: The largest 
rise has been in the East European 
countries and then in the United 
States and Canada. The fall is in the 
European Common Market and in 
the Afro-Asian countries. 

~ ri Ranga: In view of the state-
ment made a few davs back by one 
of their principal a1 i er~ that the 
ECM is likely to prove very disas-
trous to the under-developed COUIl-
tries, may I know whether Govern-
ment propose to enlighten the House 
by placing on the Table of the Housf 
'ar by circul .. ';~  a report u to thell 

appreciation ot the position that is 
likely to develop as a result of thE' 
activities of the ECM? 

Shr! Manubhai Shah; The House is 
aware of the Prime Minister's speech 
at the Commonwealth Pri:ne Minis 
ters' Conference. Subsequently, Mr. 
Lal!, our Ambassador to the ECM 
has made a. statement only a few 
days back. We are very gravbY con-
cerned and watching the situation 
that is developing. There has been 
a consi1erable fall of exports in the 
ECM, and we are taking, tt!erefore, 
special steps. We have also (aution-
ed those countries that it would be 
very difficult for India to buy more 
goods from those countrieq un:ess the 
remedial measures arE" brought about 
and the position in rf'gard to tarifl's 
and quanta is revised to suit ti".e Asian 
communities, particularly India. 

Shti Ranga: I want to know whe-
tiler any statement will ~ Jaid 11) 
Government on the Tablp. of the 
House, 

Mr. Speaker: Do Govel'Tlntent pro· 
pose to lay a statement on tile Table 
of the House? 

Shri Mantthbal ll~ ' W.. hav .. 
made so many ta~i ~nt  that re-
peated statements would r.nt help. 
The whole House is aware of th9 
progress being ma1e on th;. front. 
and various statements and authenti-
cated speeches have been placed on 
the Table of the House. 

Shri Ranga: We do not have any 
information of the correct apprecia-
tion of the position that is likely to 
develop. 

Mr. Speaker: That was the question 
which I also put namply whether 
Government propos_ to lay a state-
ment on the Table of the House about 
whatever representation they have 
made to the ECM. That question has 
been answered already. 




